as annexure~Il )




il
iii.

iv.

~ Labour Room, Merchant Room and CGS fofice

- goods shed with gfeen walls to prevent dﬁﬁt sﬁr&a@iﬁg ;

Upgradatinn of exlstlng mﬂs sm " Hardu

RCC ap" oach road.

Horticulture, P-lantat:on ete -in the nea*rhy area.

3. That the firm has started the work and the targezed date of comp]etitm
of work is 28.09. 24 S S

4. That the railway submitted online application on website of UPPCB for
gettmg the CTO on 30. 08 2023 for the tm;'d tm::e (Application has already

5. The same has been __again Wit e re)ecféd by UPPCB on 22.09.2023

due to reason mentioned Belaw'- (Annexure-III)

i‘

if.

iii.

v,

vil.

No documents have been submltted by the unit regarding
estabhshment : _ =

The land papers have not been uploaded in the name of the person_
who is the owner/partner of the...umt, and the land use certificate
has also not been uploaded.

The unit has not uploaded the i:iiformation regarding air pollution
control device. _ : :

The unit has not uploaded ground water NOC.

The Harduaganj railway sitting clinker loading- unloadmg matter
0.A. No.-537/2022 Mukesh kumar chauhan Vs State of U.P. is
pending before the Hon'ble NGT. '

The unit has not uploaded CA certiﬁed_balancé sheet.
Air Pollution Control System is not installed at site.




|

.

viii,

it is not possible to pmcess this application further. So CT’O i
application is bemg re}ected /r&ﬁxsed | :

6. That despite uploading/ submitﬁng of ﬁnime applicatwn wfth ali=
required documents for getting C’I‘O from UPPCB on 24.04.2023,
16.05.2023 & 30.08.2023 the same has ‘been ré*jecte& by UPPCB :
respectively on 06.04.2023, 07.06.2023&22.Q9-,20.23. (i

7. That the reasons which are_menﬁcned for re]ectlon of cTO by UPPCB are

not ]ustzﬁed because redulréd documents _uploaded at the time of

submitting the online apphcatmn form (Annexure~ V)

8. That the onlme apphcatio;___l form for gettmg the CTO from UPPCB for
Harduaganj Goads Shed has been submitted 4 times by Railway
administration. All requlred documents & photographs have been
uploaded during the submission of the application form on the official
website of Uttar Pradesh Pollution Control Board’s Nivesh Mitra—

© nlonshint nici

9. That the Ministry of Railway has issued various Circulars regarding
transportation and packing of goods moved by Railways from time to

time. There is separate division for handling Environmental issues In

Railway Board.

10.That the Indian Railways, being a Central Government organization,

always tries to abide and comply with the Environmental Acts and the

orders of Honorable National Green Trlbunal and Hon'ble Supreme_

Court. Consistent efforts are also being made to ensure that there is nfy .
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5/935 Viram Khand Gomti Nagar Lucknow 226000

Latter Not PRAYAGRAT nmnou-gﬁn Wgaeey o
4620232024-150 / 1180780087985 : m"’ ”’ ”’ 2023

M/s S.A.G. IV

Sub: Letter Of Acup't'am:l'
fRef:  Tender No. 4620232024-15 "'g date 14-08-2023 13:30

for Upgradation of existing goods shed at. Hardussnm station
under Dy.CPM/GSU/PRY]

2. Your bid 1D 15577699 dated 14/
by M/s GOMDHARI-LUCKNOW

/2023 um--éﬁhmmﬂ

The Competmt Aulhonty has acccpied your offered rates in connection
with the subject work. The total cost of the work at the accepted rates works
out to Rs. 201470684.81 (Rupees Twenty Crore Fourteen Lakh Seventy
Thousand Six Hundred :Ami Eij; Fou.f Rupees And Eighty-One Paise

Only)

A sum of Rs. 1339300 deposited as Eamesl Money vide IREPS reference
ID PE401319568668, PEI162619567285, PEB23019568665 has been
retained towards initial Security Money for due and faithful fulfi liment of
the contract, and the balance Security Money will be recovered from the
pmgrcqswc bills @ 6 % of the bill amount till it reaches 5 % of the contract
value in terms of clause 16 (I) of Standard General Condition of Contract
Part 11.

You are requested to submit Performance Guarantee in the form as given
in Clause 16.4) of Standard General Condition of Contract Part 11
equivalent to 5 % of the contract value amounting to Rs. 10073534.24
{Rupees One Crore Seventy-Three Thousand Five Hundred And Thirty-Four
Rupees And Twenty-Four Paise Only) within 21 days from the date of issue
of Letter of Acceptance, valid up to stipulated date of completion plus 60
days so that contract agreement can be execufed. You are requested to
submit Performance Guarantee in the form as given in Clause 16,4 of
General Condmon of Contract{Works Matter) 2022 equivalent to 5 % of the
valid up to stipulated date of completion plus 60 days so that contract
agreement can be executed. The successful bidder shall have to submit a
Performance Guarantee (PG) within Z_l(‘I'wmty one) days from the date of
issue of Letter of Acceptance (LOA) in favor of Sr DEM/NCR/PRY).
Extension of time for submission of PG beyond 21(Twenty one) days and up
to 60 days from the datc of issue of LOA maybe given by the Authority who
is competent to sign the contract agreement. However, a penal interest of
12% per annum shall be charged for the delay beyond 21(Twenty one) days,
i.e. from 22nd day afler the date of issue of LOA. Further, if the 60th day




happens to be a declared Iwhda office
y in the concern Rﬁi&%}‘
submission of PG can be accepted on the next wnmd:;% all other
ef:e& :fme%n&mmwwmmwmmmMcmmuwW
m the date of issue of LOA, the contract is liable to be terminated. In
go:tmﬁt is terminated railway shall be entitled to forfeit Bid Security ami
ther dues payable to the contractor against that particular contract, m“‘
 to maximum of PG amount. In case a tenderer has not
Security on the strength of their registration as a Startup recognized by -
Department of Industrial Policy and Promotion(DIPP) under ) Ministry of
Commerce and Industry, DIPP shall be informed to this eﬂ’ect The failed
Contragtor shall be debarred from partlclpating in m-under _W; Wi“

The entire work shall be completed within 12 month from lhé‘ dnteof
issue of Letter of Acceptance.

GSTAT: The Suppliers/Contractors of i andor Servies would be |
subject ta GSTAet&Rulesasappimublcﬁumumc fo time. : bk - =

IR Shramikkalyan !’ortal Mandatory updation of Labor data on Railways
Shmm;}dgatyan Portal to be done by Commcior acuotdmgly

LOA: Until a formal agreemcnt is md executed the acceptance of :
this tender shall constitute a bmdmg contract subject to modification as may

bemﬁmnﬂyagree(iu;ton

Reporting Authonty for. E;wmon. Please report 10 ADEN!GSUIPRYJ to
receive ﬁufher msmwtwns rcgardmg execution of the work.

' All Other terms and conditions, as stipulated in the tender dot.uments
shall be applicable. _

; DEEPAK KUMAR BHARDWA)
: Dy.CPM/ GSU/PRYJ
Digitally sia_ned

Awarded Quantities And Rates

| Ttem | Item Desc Item |Item |Qty |Unit Escl.| Advt.Value |Bid Rate/ | Bid Amount
, sno. Code |Qty |Unit |Rate(Rs)|(%) |(Rs) Unit Rate | (Rs)
| Schedule A-Upgradation of existing goods shed at _ ! |
| Harduaganj as world class goods shed under By : : [
| Dy.CPM/GSU/PRYJ. (Item Directory - CPWD DSR 2021-Ver- 130097928.5715.30| 50 | 110192945.50 - |
2) 7 i
1 |cPwp-DSR-2021 | View Details [at Par] 130097928.57| )
' schedule Totals : - 110192945.50
Schedule B-RCC ROAD (Item Directory - CPWD DSR 2021~ | %
Ver-2) : 94549349.85(15.30| . |  80083299.32
T |cPwp-DSR-2021 | View Detalls [At par] 94549349.85
: ‘Schedule Totals ' 50083299.32
Schedute C-Labour Room, Merchant Room & CGS Office Yo
(Item Directory - CPWD DSR 2021-Ver-2) 3894425.55/15.30| 5., |  3298578.44)
1 |cPwD-DSR-2021 | View Details  |AtPar|  3894425.55
' Schedule Totals |

e ————————rr——



:ubm:ss;eis ef!’ﬁ cian be mﬁwd on the nex
cases, if the Contractor fails to submit the requisi
from the dute of issue of LOA, the contract is liable to be termin
contract is terminated railway shall be entitled to forfeit Bid
other dues payable (o the contractor against that particular ¢
to maximum of PG amount. In case a tende
Scourity on the strength of their registration as
Department of Industrinl Policy and Promoti
Commerce and Industry, DIPP shall be infor
‘Contractor shall be debarred ﬁ% _Wﬂupaung i

The entire wor‘k shall be completed wi’t!ua 12 month ﬁ'om fhé da!c of
issuc of Letter of Acceptance. : : '

GS’[‘fI‘I" The Suppllemr’Ctmmtt}rs of Goods sml!or Service wuuid be};;
sub_}ecttoGST&&&Rulesasapplicablefmm tunemttme b

IR Shramxkkalyan Portal: Mandatory updation of Labor data on Raxlways
‘Shramikkalyan ?oml to be done by Contractor accordingly.

LOA: Until a fmmal agreement is prepared aad executed the wpeame of
~ this tender shall comlmncabiucimg contract mbjecttomod: tion as may
be mutually agreed upon : i

 Reporting Anthority for Bxeotion: Pleasé rejpaﬂ fo ADBNFGSU!PRYJ o e
- receive further mstmctionsregamingexmuon of the work. - e

Ali Other terms and nondmons. as stipwated in the tender doammts "
shall be applicable. -

DEEPAK KUMAR BHARDWAJ
Dy.CPM/GSU/PRY)
pigitally Signed :
ﬂmatonmmﬂmﬂl

Awarded Quantities And Rates

Item | Item Desc Item |Item |Qty |Unit Escl. Advt.\laluq
Sno, Code | Qty |Unit |Rate(Rs) | (%) |(Rs)
Schedule A-Upgradation of existing gnodz shed at

Harduaganj as world class goods shed under ;
Dy.CPM/GSU/PRYJ. (Item Directory - CPWD DSR 2021-Ver-

2)
1 |[cPWD-DSR-2021 |

Ver-2)
1 CPWD-DSR-2021 |

Schedule C-Labour Room, Merch
{item Directory - CPWD DS_I? 20

[cPwn-DsR-2021 |
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M/S GOODSSHTED HARDUAGANJ
GOODS SI-IED HARBUAGANJ

ALZGARH

Sub : Consulidated Consent to Gpente and!or &uthnrisation heuinafter r&ferred to
CCA (Consolidated Consent & authorization) Application under section 25/26 of
(Prevention & Control of Pollution) Act, 1974 as amended, under sectio ;
._ {Prevention & Control of Pollution) Act, 1981 as amended and Authorizatio
provisions of Hazardous and Other Washes (Mnnxgniment and Ti
. Movement) Rules , 2016.

section 21/22 of Air (Prevention & thtm_l of Pollution)
provisions of Hazardous and Other Wastes (Management :
application and the information submitted by you have |

following reason.
Reasons :-

CTO application submitted on dt. 30.08.202

04.09.2023 for secking the requisite infon
@i iline or off-line that the No docume
papers have not been uploaded in
use certificate has also not been
pollution control device. 3. The
railway sitting clinker loadi
U.P, is under progess. 5.
System installed at site.
process this application




Copy To -

CEO-4, U.P. Pollution Control Board, Lucknow.




¥ T“ramacﬁamﬁ

= ety g

i

32991 1 0?7242

Proceed o Next Actio




fawg— Consent to Qperate Goods Shed of Pra agm Bwismn'_m”
compliance with NGT orders. -
ed— R. B. letter no. 20 9/EnHM/01/02 Pt. mm 07 azzozo

mfa%gww FE’GT?T% HTeT i-;'_:_ @& AssetVa]ue (ﬁfﬂ'ﬁ
%aﬁ%laeﬂﬁﬁ%ﬁﬂﬁﬁ‘ﬁﬁ)@%ﬁ#ﬂﬁﬁ&ﬁ%ﬂ

@ a@am awﬁ Vai'u'é, ﬂﬁqﬁﬁmﬂ)\@mﬁw
aﬂﬁa?ra:mwaﬁ _




Ref:- 1St DCMICo/PRYJ letter No CC-2/Goods/SPCBI2020 dated 08107

2 ADEN/ALIN office letter No.IFIGaods sned/Malgodam of

In connection with nbm*mtgd .au.b}ocir L reference as subn
malgodam of Harduaganj along with plan ( Excluding cost of land &

Goods shed _ T Costofshed |
HGJ Maigodam Rs 830949.60
goods shed = e

D/A- Copy of ADEN/ALIN office letter No.IF




Date. 24 08 2021

Sr. DEN-(V)
N.C.Rly,PRYJ

below.

Sr.No. 'Goods Shed
1 HG) Malgodam G o0ds | 19
shed ;

a1

DA:-As above,
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In terms of our appointment vide letter no. CC-Z : . . .
Goods Asset m‘
., We have done me‘valuahon of Fixed assets Hard{xagarq I’{(ailwa){ ﬁo?: M 23,04
"""-—-———-—

As per the recm:ds details and information provided to us, the Gross Vahe of assets of
Harduagan] Railway station as on 24. 08.2021 was Rs 839949.6. :

This Certificate is being wsued for the purpose of Submission to the State Pollnhon
Central Board.

The certificate of Harduaganj Railway station is issued on the basis of gross val
certified by the Asstt. Divil. Engineer(ADEN/SSE/W/HG]) North Central Rail
Aligarh under Prayagraj division.

The above certificate is issued on the Basis of documents, record

provided to us.

Thanking You.

Yours Faithfully,
Ramesh C. Agrawal & Co.



Mo -
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T/2023 101 Rre- 04.05.23.

'mmm.
4 ﬁmmlﬁﬁmﬁwwﬁ;wmﬁ'maaﬁgth
Wmmmwmwmﬁq-'mﬁah




Letter Noi- €C-2/ 1G]/ Gtmds Shed,f Nm‘i zm /m S E 5 m,;_f_'ml_mgfwg

RO,
lIPP{:E’:"
Aligarh, U.p

repiles are as under:-

W a0t IS0

2. Harduaganj Goods Shed, Ra;lway Station Harduaganj, is aware regarding the air and

Sub: R&piy afynur qunri@’s ?egarditrg fohs‘ant nm gmmua@n;{;mdgsmﬁﬁm

1. As Harduaganj goud:@ $hed Rai%way statlon tlarciuagangj

of the land of Harduaganj goocis Shj&d R%ifway g;atltm Ha‘i‘du @q tj'l‘herefore,' :hese is
mandatory to upload the papers of land papers and land use certificate.

pollution. Regarding the control of pollution of air and water necéﬂsary actions have bee

by Harduaganj Goods Shed which are asunder.
A. Wmtmwmmmmﬁmmﬁm o & FA A

agl & AnE NEd F Y- Yy geu Sig vg oy oftral & w9 9k
mﬁmﬁmﬂmmgmwmﬁmmﬁ

&1 fozwa g o ¢ | _
4 F Ry & a‘fﬁ?r!m?ﬂf?ﬂé? ARt

B. gy e A & wea A
mmwmmmtm%mﬁwW ]

o | :
mmm@rmmﬁﬁﬂmﬁmﬁmm

Yo o A @ vd oA R WgE ¥ ST 6
Wzﬂﬂkﬁ&oundryﬁﬁfwm




(Himans hu §hukla/ln'!'$]

Sr. Divisional Railway Manager

North(?entral Railway, Pra;
 Commercial
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Letter No:- CC-2/ 1G]/ Goods Shed/ NGT/ 2023/02
o b _
uPPCE,

Aligarh, UP

Sub: - Rﬁ?*&’ of your querles reaarding consem ard r of Harduaganj Goods Static

nd land papers as
then!_:lc land plan of village-
aj has been upload’ed as

s The document of Harduaganj Guods Shed s-regard
Northern Railway, Division- Allhabad, Section- Aliga
satha, Tehs:l Koil District __Iigarh Bezween «Allgarl'r Ha'
i)u[ ik e
B. Harduaganj geods Shed Near Railway stalion Harduagangj Aligarh is a Central Government
organization under Ministry of railway. Government of India. Railway Department is the
owner of the land of Harduaganj goods Shed. e

C. The land uses of Harduaganj station and Harduangaj goods are as under:-

i The land of Harduagan} railway station is used o opera!mn and conr.rol of goods

. siding Kaslmpur.'l-larduaganj
The land of Harduaganj Goods Shed are used to loading/ unloading of clinker of M/s
1.K Cement Limited, Vill- Satha, Tehsil- Koil, Dist- Aligarh and M/s Mangalam Cement
Limited , CDF Comples, Anoops hahar Road, Chherat, Dist- Aligarh. )

For prevention of air pollution, 02 nos. portable anti smoke guns are used during

. loading/unloading of clinker in line no-14 of Harduaganj goods shed.

3. To avoid unnecessary water exploitation the borewell which is ]ocated near th

approach road of Harduaganj goods shed has been closed. ' .

4. In Hon'ble NGT the issue of loading/ unloading of clinker in Harduaganj Goods Shed, 0A

537/2022, Mukesh Kumar Chauhan Vs State of UP and others is under pmce"& wh""

hearing through video conferencing was on 24.,05.2023.
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mww
M 21,35.2513

Priya Enterprias Ll
11 Cha&(fﬁahd; R
NurJ;inT%m]ﬂm,: e Ll
Z&I’O Rﬂad" : e :_. ] { i s ;

. of hntﬂoor Air Quality Disply K x.xs_ feoet nppm;) st :

Harduaganj (HGJ) Railway mﬂ ) :i canopy for dte 13 feet height mm.

_ground level with Stabilizer ,Stabilizer box M mp

wirmg Includﬁig Labour duu‘g' d all T & P item

e

| @)Your offer med 23.05. ma

DﬂrSil"; _ e
 We are pleased to lnfoun you that your offer vide letter under reference of
Rs.4,73,770.00/ ('Fouri.skh Seveuly 'I‘hm'fhouandSewnHundted Seventy onlyincludingt?ﬁ‘l’).

 for the work of "Supply, Fixing, Installation, Pabrimlon ofnructure & Commissioning of outdoor
Air Quality Display unit (Size:6.4 feet X 4.25 feet approx.) at Harduaganj (HGJ) Railway station
with canopy for 9 to 13 feet height from ground level with Stabilizer ,Stabilizer box , Sensor box,
MCB's complete wiring including Labour charges and all T & P items with warranty of (01) one
year® Vide quotation notice under reference (i) has been accepted by the competent authority for
and on behalf of President of India suhje:t to the terms & condition laid down in the quotation
; -documents and General condition of contract GCC for works 2019 and updated from time to time
| will be binding upon you.. :
1. Scope of Work: As. memiomd m guotation notice under reference (i)
2. Rate: Accepted rates are as. under: -

SN ! Description of work ~ Costin Rs. (Including GST).

/1. | Supply, Fixing, Installation, Fabrication of
! | structure & Commissioning of outdoor Air Quality
| Display unit (Size:6.4 feet X 4,25 feet approx.) at _
i | Harduaganj (HGJ) Railway station with canopy 47377000/
; for 9 1o 13 feet height from ground level with = T
: Stabilizer ,Stabilizer box , Sensor box, MCB's
complete wiring including Labour charges and all

J | T & P items with warranty of (01) one year

; 4,73,770.00/- ¥
Total Accepted costin Rs. (Four Lakh Seventy Three Thousan:

| Seven Hundred Semt v ml :
Raues are inclusive of all the charges, GST and other taxes .. tmnspomuon. !

tax, excise duty etc.

£ '5-'§r;b
Priya Enterprises,
Near Jain Temple/: @}




5 Schs&du%e o]‘Watial’edudofwka]beﬂf; '

5. i’nymutmndsﬁons:?wmenlslml);bemadm_n{ollomngmr el

6. Arbitration: Any dispute regarding the contract shall be dealt with in accordance with the

For & on behalf of
Priya Enterprises, 11,

Near Jain Temple,
Allahabad-3

Copy To:

et .ssmGJ,ri

 Supply, Fixing, Installation, Fabrication
Display unit (Sizei6.4 feet X 4.25 fe
canopy for 9 to 13

qumﬂon

Contractor shall mmion Name of fi oddnm. _Bank Account

95% paymentwﬂ! be mlemdaﬁh::'sugcmﬁﬂ uidmuf ': : 'pleﬂonofﬂwmrk of

subjected to satisfactory completion certificate of Consignee of Air quality monitor unit l.e.
'SS/HGI Railway station. Balance 5% shall be rele

o Penalty, 1fanyshnl[bededumd3frmulhe 1
*  Railway administration is not mponsibleferdehy of bill
. Allmﬁashmﬂmbleatlhettmeofpimngbmwﬂ |

- bill. Tenderer may consider this '

* Afteracceptance of work order, pﬂfcmanu guarantee @10% Act y

DD/FDR/TDR in favour of Sr. DFM/PRY} must be deposited by contracto rs. No Interest will

be payable upon the PG or amounts payable to the Contractor under the Contract,

 relevant paras of General condition of contract GCC for works 2019 and
up to date shall be applicable for this work.

- The contract shall be govemed as per Latest General
2019 and updated and revised up to date,

*  Quotation paper is not transferable and Railway ad:mmmﬁon has all rights to receive
accepts or rejects any or all the quotations without giving any explanation,

+ Sr.DEnHM/PRY] has all rights rescrved to n:jectanyorall the quolations without gmng
any explmhon.

Note:
:QL‘Mkaorderusuedmdnpllmcopiunﬁslwuldbeunmedbyconm
stamped and signed on each page for acceptance of award of contract. -

o T}usmrkordaconmtutesnbmdmsonthlsmbetwemyuumd
Administration.

updatzd and revised

ition of contract GCC for 'wom

notice under reference (i).

1. Sr.DFM/PRY.







Yuur bld ID 15577899 dated :4!08;2023 11:3
by M/s GOMDHARI-LUCKNOW

The Competent Authority has accepted your oﬁ'ered '
with the subject work. The total cost of the work at ‘
out to Rs. 201470684.81 (Rupecs Twenty Crore
Thousand Six Hundred And Elghty-l?our

Only)




f ad
O

(¢ ] wmuammmmymhemmomﬁmm
| submission of PG can be accepted on the next working day. In alf other
1, cases, if the Contractor fails to submit the PG even after 60 days
i mmdefmofLOA.zhemmm to be terminated. In case
contract is terminated railway shall be entitled to forfeit Bid Security and

other dues payable to the contractor against that particular contract, subject

to maximum of PG amount. In case a tenderer has not submitted Bid
smmcywmcnmg;hafmwmwmﬁmauslmmpmum

of Industrial Policy and Promotion(DIPP) under Ministry of

: ‘Commerce and Industry, DIPP shall be informed to this effect. The failed
mnﬁmrmllbedebmed from participating in re-tender fnrmatwd:.

The entire work shall be completed within 12 month from ¢
issue ofLetmafAmmm

GSTAT: The Suppliers/Contractors of Goods and/or Smm-'
subject to GST Act & Rules as applicable from time to time

IR Shramikkalyan Portai: Mandatory updation of La
Shramikkalyan Portal to be done by Contractor accordi

LOA: Until a formal agreement is prepared and
this tender shall constitute a bmdizag contract sub
be mutually agreed upon

All Other Wmﬂ
btmubenppbwm :

DEEPAK KUMAR BHARDWAJ |
Dy.CPM/GSU/PRY)
Digitaily Signed

Awarded Quantities An

S'm&.

083299.32|

80083299,32
3298576.44




Extimates

Division
Dudget Year

ROR(%)
Site Plan
Required? :
Vetting
Status

Justification

tiles
Atesched.
S5.No.

w

e g all Bk ealy

PRt AT T

18 - Traic focities-vir
wﬂﬁ“"mm NWMl
;;W-:nmm.

.

cap " aebe20
Allshabaa . state UTTAR PAADESH mummn' o mgm
20232024 i Out of Turn ‘No. 3 WM oo
86 Route Ciass S Naware ot Werk: W e
Slasper Type ; . Quantity o : = A
. Feasibility Yes : : Al | e R

Nol requinti ' CRRM 4
Shortlisting mm mnm mlh'r‘mmu o

Harguagan) govds shed is in a very dilapidated condition, Its surface is full of potholes. In rainy s

approach road are water logged . Sinte usmhnmwwm o make i hully functional

works 3t required to be done oa '(uu ntm,. ;

Scape o° works - " A

1 Prowimion o heavy duly whairt wit n-w drainage: {Jumunom;; :

I Extenswon of line No.1S to full length (750m m m}. :

3. Impravement of apbtnmmad{mm} : Stk B AT

4,01 High mast lower. s o =

5 Labour room, Merchant room with todet and bathroom lwlﬂ: R

Drinl water faclity,

g 174 cmm shad[zozlml in North side of line No.1S with uharl'.

S Provision of shunt signal ¢n fine NGJS in BE end.

9. Top heas wiring (70m}.

Subject
Busess Leselspnent Uit POF
Site piar ot NGJ goods sned
Joank survey TepoTt

Engineeiing Laumate

fosthny

..... e




of patnales Immum‘qmsm#m
Tiiaky it nmrwqw fuufid the yoer the Bokumwins
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